
PRINCIPAL BENCII
NEW DET,III

c.P NO. 143(ND)/2013
CANO.

CORAM: PRDSENT: SH. R. VARDIIARAJAN
HON'BLE MEMBER(J)

SH. S. K. MOIIAPATRA
IIon'ble Member (T)

ATTENDANCE-CUM-ORDER SHf,ET OF THE IIEARING OF PRINCIPAL BENCI{ OF THDNATIONAL COMPANY I,AW'TRIBUNAL ON 25.10.2016

NAMB ol.- TIIE coMpANy: Rockman Advertising and Marketing India pvt. Ltd. & ors.

V/s.

M/s. Sharp Eye Advertising pvt. Ltd.
SEC'I'ION OI.. THE COMPANIBS AC'I': 3971398 of the Companies Act 1956 and24y242 of the
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Companies Act 2013.
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Order

Both sides are present. It is represented that the matter is part heard before the '

Honble Principal Bench.

2s.4.2015
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(R. VAMDHARA]AN)


